BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
EASTERN ZONE BENCH, KOLKATA

ORIGINAL APPLICATION NO. 210/2024 /EZ

In The Matter of:
Nandini Chakravarty
... APPLICANT
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State of West Bengal & Ors.
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
EASTERN ZONE BENCH, KOLKATA

ORIGINAL APPLICATION NO. 210/2021/EZ

In The Matter of:
Nandini Chakravarty
... APPLICANT

VERSUS
State of West Bengal & Ors.
H : ' ... RESPONDENT(S)

REPORT IN THE FORM OF AFFIDAVIT ON BEHALF OF THE RESPONDENT
NUMBER 01, DISTRICT MAGISTRATE & COLLECTOR, HOWRAH.

I, Deepap Priya, D/o Sri I. Palraj, by faith- Hindu, by occupation-service,
presently posted as District Magistrate & Collector, Howrah, having office at
New Collectorate Building, 3™ Floor, 6, Rishi Bankim Chandra Road, P.O &
P.S & District: Howrah, Pin: 711101, do hercby solemnly affirm and declare

as follows: -

1. That, I am working as District Magistrate & Collector, Howrah district,

ving my office at New Collectorate Building, 3" Floor, 6, Rishi
yn Chandra Road, P.O & P.S & District: Howrah, Pin: 711101, and
Il acquainted with the facts and circumstances of the case and
\ am competent to swear, sign and affirm this affidavit.

7 J
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That this report in the form of affidavit is filed in compliance to the
Solemn Order dated 30.06.2025, passed by the Hon'ble National Green

Tribunal, Eastern Zone Bench, Kolkata.

. That the Environmental Engineer, Howrah Regional Office, WBPCB has

sent the joint inspection report dated 23-06-2025 vide letter no. 10/07-
PCB/HOW/177-2015(Gen)-Part-II dated 17-07-2025.
The photocopy of the said letter of the WBPCD containing the Joint

Inspection Report dated 23-06-2025 is annexed herewith and marked
as “R-1".

. That based on the recommendations of above-mentioned joint

inspection report, the Pradhan of the concerned Gram Panchayat that
is Makardah Gram Panchayat was directed to take necessary with
request to submit the Action Taken Report vide letter no. 166/Env.
/Howrah dated 17-07-2025.

The photocopy of the said letter is annexed herewith and marked as “R-2”.

5.

6.

; L

7 e e RO

~ Howrah

Angn. NO. 7i54 - |
Expiry Date <

That the Sub-Divisional Officer, Sadar Sub-Division, Howrah convened
a meeting on 23-07-2025 regarding waterlogging and allied issues of
Purbannapara , Makardah vide letter no. 1995(5)/25/SS ( C ) dated 21-
07-2025.

The photocopy of the notice of the said meeting is annexed herewith

and marked as “R-3".

That in the meeting held on 23-07-2025 under chairmanship of the
Sub-Divisional Officer, Sadar Sub-Division, Howrah several action

points emerged with resolution there upon.

[ . 13 AUG 2025
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7. That the Pradhan, Makardah Gram Panchayal has submitted an
updated status report containing photographs of the pre-work, during
work and alter execution of the work vide letter no. Mak-1/169/2025
dated 11-08-2025.

The photocopy of the report of the Pradhan, Makardah Gram Panchayat

is annexed herewith and marked as “R-5".

8. That a joint field inspection was conducted on 28-07-2025 by the
[rrigation Department in presence of officials of Block and Gram
Panchayat Administration and the Sub-Divisional Officer, Howrah
Drainage Sub-Division, Nazirganj , Howrah vide his letter no. 556 E

dated 11-08-2025 has submitted said joint field inspection report.

The photocopy of the aforesaid joint field inspection report is annexed
herewith and marked as “R-6".

Y. That it 1s therefore respectfully prayed that Hon'ble Tribunal may pass

such order/orders as it deems fit and proper in the interest of justice.

@; 1 a)
istrict Magistrate

Identified by me =

Collector, Howra®

Deponent
Advocale

For The State of West Bengal

Ragn. No. Ti34
Expiry Date
70.10.2028
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VERIFICATION

Verified at Kelkata by the deponent above named on this the ....... day of
August 2025 and say that the contents of this affidavit made in paragraph
nos. 1 is true to my knowledge and those made in paragraphs no. 2 to 8, are
true to my information derived from the office records and rest are my

respectful submission before this Hon'ble Tribunal.

T
Yistri jistrate
Identified by me Distri N;agl

Collector, Howrah
Deponent

Advocate
For The State of West Bengal
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R Py WEST BENGAL POLLUTION CONTROL BOARD
m“;}’.ﬁl L1 | w {- (Department of Environment, Gove. of West Bengal)

"?'#‘/ ik s Howrah Regional OIfice

b Enviranmon ‘Minority Bhawan', 5" Floor,

2L Biplabiiamaital Bhamaeharya Savani,
Alipore, Kolkata - 700 027
B+ 910332202 3136

Wobsile: wwwowhpebogovam Emal metwhpeh s histbangla govan
Memo Nu.fd’/ﬂ F-PCB/HOW/177-2015 (Gen)-Part-I| Date: / 7 f07/2025
!
To - v
The Additional District Magistrate & ,ﬂl n'ﬂf,
District Land & Land Reforms Officer, %/

12, Nityadhan Mukherjee Road,
Shibpur, Howrah-711101

Sub:- Joint inspection report in connection with complaint received from Mrs. Nandini Chakravarty.
Ref. As per your verbal instruction,
Sir,

With reference to above, enclosed please find herewith the joint inspection report in connectian with
complaint received from Mrs. Nandini Chakravarty for your kind perusal and necessary action please.

—With regards S -

Yours faithfully,

E W_Lﬁ.jb- — M

Environmental Engineer & Ifc, lr?/“?‘/ﬁl-';

Howhah R. O  TAAWRAM |
| RPCESRSEID |
Enclos: As stated. [ 2 1 uL 202 h
| ontents not verified I

7551

?'l'(nr ] 25
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INSPECTION REPORT

. y |
||41\|‘-n'cllull relerence As per verbal direction of ADM (LR & LA & DL &1L.ROj 10 oversee the

complaint which is lodged by Mrs. Nandini Chakravarty near ler rcwitlcnucl
fat Purbannapara, Mouza- Makardah, S, Domjur, Howrah.

[ll.n-.- & Time ol inspection 23.06.2025; 11:00 hrs. o 13:00hrs, |
I B . B I . S S |
Persons met during inspection | Mr. Supriva Dutta & Mrs. Madhushree Mukherjee brother & sister of Mrs, |
| Nandini Chakravarty respectively, |
Inspecting ofMicers Sri Bhim Tikader, AL E, WBPCB '

|Sri Nirod Baran, Je 1DCL Domju I

Sri Subir Sarkar, SDO, lrrigation and Waterways
Sti Dibendu Chatterjee, Pradhan Makardah | Gram Panchayer

Sri Shreemani Moonmoon & Sei K. Mondal. Member of Makardah

'()hscn':ninn:

AL Tirst officials met with M. Supriya Dutta & Mrs. Madhushree Mukherjee brother & sister respectively of
Mrs. Nandini Chakravarty, complainant and discussed the problem. During discussion, Mr. Supriva Dutta has|
alleged that there is water logging at the drain of western side of boundary wall and during rain, industrial|
eHluent of the drain falls ino their pond lrom this side. Mrs, Madhushree Mukherjee. sister of Mrs. Nandini |

Chakravarty, alleged tharbad smell wasTat about 3 4 month back due o operation of the industries Tocated !

|
at the complex. Thereafier, undersigned olTicials visited western side of the wall as wellas their pond. Sri D,

Chatterjee. Pradhan Makardah-1 Gram Panchayet has informed during inspection that the site had already |

been visited by Sri Sitanath Ghosh. Hon'ble MLA and sanctioned necessary fund for consteuction of drain, |

|.‘~;ri D. Chatterjee, Pradhan, Makardah- 1 Gram Panchayet has contirmed that construction of drain will be|

started shortly. He also committed that desilting of existing drain will be done immediately. '

".'ﬂlt‘l on. commitiee visited the drain and illegal construction was noticed at Bagdiburi Khal and Joint BDO!
verbally requested the local Panchayat Pradhan to take neeessary legal action against the defaulter. l

‘ Recommendations:

|
|

action 1o resolve the issue ol water |
=0 The desilting of the existing drain should be carried out withou delin '

e

* Lewalaction may be initiated against those responsible forthe ieenteonstruction

“ The concerned department may be requested 1o take immediate
‘ logging

on Baediburi Khat |

S - B - ) |
) Sl ..Ma»:n:.l,l_.:ug_
-
\?,.\\;\;53/, O AR YN
i
(1 T, ALK I BDO. Domjur) { S.Sarkar, SDO.

i Irrigation & waterways)
il Agwrih 2

~| Regn.No. 1194 | 1
(et g4
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GOVERNMENT OF WEST BENGAL
OFFICE OF THE DISTRICT MAGISTRATE & DISTRICT COLLECTOR
HOWRAH

(ENVIRONMENT CELL)
Memo No.: 166 /Env. /Howrah - Date: 17/07 /2025

To: The Pradhan
Makardah-I Gram Panchayat
Domjur Development Block.

Sub: - Seeking Action Taken Report on the joint inspection held on 23-06-2025.

Ref.: - (1) Solemn order dated 30-06-2025 passed by Hon’ble National Green Tribunal, Eastern Zone
Bench, Kolkata in connection with OA No. 210 /2024 /EZ in the matter between Mrs.
Nandini Chakravarty-vs- State of West Bengal.
(2) Joint inspection report as received from the Howrah Regional Office of WBPCE vide letter
no, 10/07-PCB fHOW /177-2015(Gen)-Part-1l dated 17-07-2025.

Please find enclosed the Solemn order dated 30-06-2025 passed by Hon'ble National Green
Tribunal, Eastern Zone Bench, Kolkata in connection with OA No. 210 /2024 /EZ in the matter between
Mrs. Nandini Chakravarty-vs- State of West Bengal. The report of inspection held on 23-D6-2025 jointly
by the West Bengal Pollution Control Board and Irrigation and Walerways Directorate is also annexed
herewith for your reference.

In view of above, you are requested to take immediate action at your end, as deemed fit and
proper to mitigate the issue of water-logging. You are also requested to submit an Action Taken Report
containing clear photographs of the area before and after execution of the work with regards to
construction of new drain, desilting of the existing drain and taking legal actions against the illegal
construction at Bagdiburi Khal to this end {eavironmentecllhowrah@pmail com) within 08-08-2025
positively.

The matter please be treated as urgent.

Enclo: - as stated. M
istrict Magistrate

Howrah
Memo No.: 166/1 (3)/Env. /Howrah Date: 17/07 /2025

Copy forwarded for information and taking necessary action to:

(1) The Block Development Officer, Domjur Development Block with request to monitor and render
assistance to the Makardah-1 Gram Panchayat in smooth implementation of the works as contained in
the joint inspection report.

(2) The Executive Engineer-I, Lower Damodar Construction Division, Irrigation and Waterways Dte.,
Howrah with request to provide necessary technical support to the Makardah-1 Gram Panchayat in
desilting of the existing drain, if required.

(3) The Environmental Engineer, Howrah Regional Office, West Bengal Pollution Control Board with request
to look i ation of bad smell and discharge of industrial eflluents due to operation of the

e TR
indua ﬁf‘ A
=205,

Mydustrial Complex in the drainage system and submit ATR to this end within

@.jm,fm ‘3,':)
District Magistrate

o J Howrah

U
i
13 AUG 2025
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GOVERNMENT OF WEST BENGAL
OFFICE OF THE SUB - DIVISIONAL OFFICER
SADAR, HOWRAH

Memo No. -"C?ﬂﬁp: 5%{ 25 /55(C) Date: ?l'.l{ﬂ kﬁﬂﬂé‘

Tao:

(1) The Sabhapati, Domjur Panchayat Samity

(2) The Block Development Officer, Domjur Development Block

(3) The Suhakari Sabhapati, Domjur Panchayat Samity

(4) The Karmadhyaksha, Purta-Karya-O-Paribahan Sthayec Samity, Domjur Panchayat Samity

(5) The Pradhan, Makardah-1 Gram Panchayat, Domjur Development Block.

Sub: - Meeting regarding waterlogging and allied issues of
Purbannapara, Makardah, Howrah-7114009

Sir/Madam,

In view of directives of Hon ble NGT, Eastern Zone Bench, Kolkata in connection with
O.A-Ne-210/202447 in the matter between Smt, Nandini Chakravorty-vs=Sratc of West Bengal, a
coordination meeting to resolve the water-logging and allied issues of Purbannapara, Makardah will
be held on 23-07-2025 at 3 PM in the office chamber of the undersigned,

You are requested 1o make it convenient to attend the meeting on the date and time
mentioned above.

Thanking you. W
Sub Divisional Officer
& Sadar Howrah

Memo Nob. ) 55(C) Date: 2| Iﬂ f &MJE

Copy forwarded for information with request to attend the meeting to the Exceutive Engincer-l.

Lower Damodar Construction Division, I owrah,

vy~
Sub Divisional Officer
& Sadar Howrah

Eapiry Dala

DMy Documen liMicting Notio” Makardaha GP water logging doc
b -
L F

13 AUG 2026
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GOVERMMENT OF WEST BEMNGAL
OFFICE OF THE SUB - DIVISIOMAL OFFICER
SADAR, HOWRAH

Memo No. aowr’;s /55(C) Date:_2.% f62/2.5

I'roceedings of the Meeting regarding water logging and allicd issucs of Purban napara, Mokardaha i.cow. directives of
Hon'ble NGT, Eastern Zone Bench, Kolkata on O.A. No. 210/ 2024/EZ in the matter between
Smit. Nandini Chakravorty- Vs, — State of West Benpal,

Date of meeting : 23/07/2025

Place : Office chamber of Sub Divisional Officer, Sadar Howrah

Members present:-

I. Sub Divisional OfTicer, Howrah Sadar

- Special Land Acquisition Olfficer in Charge of NG'T matters, Howrah

- Sabhapati, Domjur Panchayat Samity

- Joint Block Development Officer, Domjur

- SDO, Irrigation Howrah

- Pradhan Makardaha-1 Gram Panchayat

. Nirman Sahayak Makardaha-1 Gram Panchayat |

wad ek

=] O Lh .

The meeting was primarily focused on the actions taken / proposed to be taken based on the Joint inspection report of f
Irrigation and Water Ways Department and West Bengal Pollution Control Board. - N =
The following decisions were taken:
I. As reflected in the above-mentioned Joint inspection report, cleaning of blocked drains in the arcu as alleged

by the petitioner is required for flow of water

FFor this concerned gram panchayat was issued a letier by District Magistrate on 17" July 2025.

Makardaha I GP shall take up the work on 26/07/72075.

As suggested by Special Land Acquisition Officer, pre work. during work and post work photographs with

co-ordinates shall be submitied by the concern Gram Panchayat to the undersigned.

[

Iresh inspection regarding industrial affluent discharge in vicinity of Saraswati Khal as alleged by the
petitioner has been planned on 28/07/2025 in presence of SDO Irrigation. authorities of Pollution Control
Board and officials of Domjur Block.

The inspection report shall be submitted within 7 working days ol collection of sample ol the alMuent 10
ascertain whether public nuisance is caused by the Saraswati Indusirial Complex.

Lad

4. Ir found so. necessary action under section 163 of BNSS shall be initiated by Sub Divisional Officer against
the said industrial complex.

5. Meanwhile, as reflected in the Joint inspection report, illegal construction has been detected in khals resulting
in water logging, for which Makardaha | Gram Panchayat shall issue notice to such person under section

Moy Jjungaf Panchayat Act.

A "
¥ Yo

/ Sub Divisional OfMicer

1 3 I&.UG 2025 Sadar Howrah
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Memo No. 2023 /| (3) /o5 sssic) Date: 28/ 02/2.L”

Copy forwarded for information and taking nccessary action to:

(1) The Special Land Acquisition Officer in Charge of NGT matters, Howrah

(2) The Sabhapati. Domjur Panchayat Samity

(3) The Executive Engineer- 1, Lower Damodar Construction Division, Howrah

() The Block Development Offieer, Domjur Development Block = -
(3) The Sahakari Sabhapati, Domjur Panchayat Samity

(6) The Karmadhyaksha. Purta-Karya-0-Paribahan Sthayee Samity, Domjur Panchavat Samity

(7) The Pradhan, Makardah-I Gram Panchayat, Domjur Development Block.

%)%

Sub Divisional Officer

Sadar Howrah
/
| Howrah
3| Regn.No.Ti4 |,
i.l' Expiry Date
N5\ 20102028
\\‘ﬂ—-_--
" ) .
e e =
i

1 3 AUG 2025
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M 10 - makardeh  gp@gmuil comorsae 2670-0686
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VITEHE * [SWNEE * WG] - 933808

-

Malkardah * Domjur * fowrai - 71 L0

BN - R B

Prodhan - Dibyendu Chatterjec

B=-T - FRIRRSIE]
Upa-Prodhan - Tufan Ghosh

48 - Mak-1/169/2025 s 11082020 =
To

s, T | P
F R s e MG sl ace

Howrah

Sub: Action Taken Repo rLon the loint inspection held on 73.06.20725
Rel. No.- (1) Memo no, 166/Env./ Howrah, dated- 17.07.2025 from District Magistrate, Howrah,
(2] Solemn order dated 30-06-2025 passed by Hon'ble National Green Tribunal, Eastern Zone Bench, Kolkata in
vonnection with OA Na. 210/2024/E% in the matter between Mrs. Nandini Chakravarty -vs- State of west Bengal
(3] Joint Inspection Report as roceived from the Howrah Regional Office of WRPCR vide 1o
PCB/HOW/177-2015 (GENY- Part-11 dated 174-07-2025,

trer oo, 10/07

Respected Madam,

With due respect & humble s brussion, | would like o ini
numher we have Jointly visited namely 1, Nirman Sahavak, Makar
Howrah Drainage Sub-Divicion, 1EWD, Mazirgunj the in the

arm you that as Per waur mentioncd COCCRCT M
dah-1 G.P, Joint B.0D.O, Domjur Development Mnck & 00
said area. The cxisling drainage & Bagdiburi Khal have been eatirely
desiltation done by Makardah-1 Gram Panchayat as per government rules and regulations. The photo copies of Pre-work
wark and after execution ¢ the work have been annexed herewith,

The restarea namely Saraswati Complex is exists at
amorequested o the Pradhan of Mahiary-1l Gram
canstruction which is located
have been seived the notice in

thuramge

Mahiary-ll Gram Panchayat that's why I can’t not comply the order. B |
Panchayat for cleaning the dralnage area znd issue the nolice tn the all the
at Saraswati Complex as soon as possible. Accordingly, The Pradhan of Mahiarv-ll Gram P

anchavan
the saul complex. I'he sample notice have been annexed herewinh,

Thanking vou.

-
Yours Fasthiully, Adi%
Pradlion, y
Makardalu | G-

Lacla. L The pholo copies ol Pre-worl, during work and after execution ol the work.
2 The sample notice have been annexed herewith.

|
At A - Mak-l1/169/2025 T -11.08.2025
Lany torwarded to:-

Lo Sub-Divisional Officer, Howrah Sadar, Howrah,
<. llock Levelopment Officer, Domijur, Howrah
2. The Sabhapati, Domjur Panchayat Samiti,

R
24

* / Shyamal Kr. Mitra \ %
Howrah
Y Regn, No. T/94
%;x Exgiry Date
20.10.2028
Ny
"-‘ﬂ.

; s
M;ﬁ- Fathinlly f l f
= Pradhan,
/{’ r Makardah-1 G p

1 3 AUG 2025
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E-mail = progianmohinryngagmail com

MOHIARY No.2 GRAM PANCHAYAT
NRATGT 72 S ~AIAS

Vill = Ankurhati, P.O. - Salap, P.S. - Domjur, Dist. - Howrah, Pin - 711409
M - SgEfB, Tols - S, | - TS, TeE - Zel, B - aydsed

Ref: he St - verisromiaisisi

To
The Propnetor/iManager

As per NATIONAL GREEN TRIBUNAL pursuant to an order of the EASTERN ZONE BENCH
(Original Application No — 210/2024/EZ) you have to submit your company’s land ducumeqts. Trade
license, Tax clearance, PCB clearance cerlificate and Building plan approval leller to Mohiary 2 No

Gram Panchayat Office (Ankurhati, Salap, Howrah) within next 7 days, contact between 1100 AMtc
400 P.M.

Thanking you,

As per order of

Mohiary No. 2 Gram Panchayat
Ankurhati, Salap, Howrah

1 3 AUG 2025
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MO 1IARY No. 2 GRAM PANCHAYAT
ABHIS { 7 A *H6IES

Vill - Ankurhati, P.O. - Salap, P.S. -~ Domjur, Dist. - Howrah, Pin - 711409
- wgaafB, woils - STEel, AR - TePTY, e - #hell, 7419 - asd8os

Ref Ao

QUESTIONAIRE

_

DESCRIPTION
Name of the Company -

 Address :
Contar:.t Person Name -

Maobile No.:
Land Area {dammalfﬂanﬂh}

Shed Area (sgmfsgft):
Whether Land is converted or not :
_Type of Industry:
Is there any NOC/CTO from WBPCB?
_Brief Manufacturing Process:
Total Nos. of Workers:

Suurc:e of Water:

i, Tube well, then tube well capacity (HP)
and depth of tube well :

Domestic water requirement (litre/day):

Is there any ETP, then capacity
(litre/day)?

Is there any STP/Septic Tank, then
~capacity (litre/day)?
Place of final Dls-::l'large

“Is there 2 any Eulelng plan Sanclion? If yes ,

then submit Building plan
' date: .
Is there any NOC from WBFS & ES

memo no &

department?

ZZOTARD

it Howr2hn

1<) Frgr, Ne. 7194

A Lapiry Date

1‘{;_‘:,:; . 20702028
L.

i * S Shyamal ¥r, Mika \*




Government of West Bengal
Irrigation B Waterways Directorate
Office of the Sub-Divisional Dfficer
HOWRAH DRAINAGE SUB-DIVISION
Nazirgunj, Howrah ,Pin -711 109
Mabile No. 3674815882 e-Mail id: sdo.hdsdllvgmail com -

Date. 11-08-2025

Memo no. 556¢

To

The Sub Divisional Officer

Sadar, Howrah
Sub: Submission of loint Field Inspection report in connection with the directives of the
Hon'ble NGT, Eastern Zone Bench , Kolkata on Original Application No. 210/2024/EZ in
the matter Mrs. Nandini Chakraborty Vs the State of West Bengal.

Rel Your good Office Memo No. 2023/25/85( C ) Dated 23-7-2025.

Madam,
In connection with the subject mentioned above and letter under reference, | am submitting

herewith joint field inspection report for your kind perusal and necessary further action .

Yours faithfully,

Lomraryy. g 2018
Encol: Report of joint inspection as stated (3Pages) Sub-Divisional Officer

Howrah Drainage Sub-Division
Mazirganj, Howrah .

Memo no. 556/1/(5) Date .11-08-2025

Copy Submitted for kind information to:-

i} The Executive Engineer-1, Lower Damodar Construction Division , Fuleswar , Uluberia
i) The Sp. Land Acquisition Officer in Charge of NGT matter, Howrah.

i) The Enviranmental Engineer & I/c, Howrah Region Office. WBPCB,

The Block Development Officer , Domjur Development Block, DomjurHowrah,

iv)
v) The Joint BDO, Domjur Development Block,
Ao 115 7025
Sub-Divisional Officer
Howrah Drainage Sub-Division
Mazirganj , Howrah
Memo no. 556/1/1(3) Date .11-08-2025

orwarded for information and taking necessary action to:
¢ Sectional Officer-1ll, Section -lIl, Howrah Drainage Sub-Division , Nazirgun)

irman Sahayak Makardah-1 Gram Panchayat

AOT&R

4 i) Th\

¢

,f » /5pyams! W) e ® hudhan, Makardah-1 Gram Panchayat Dﬂmju! Development Block.
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REPORT

Joint Field Inspection held on 28-07-2025 at 11.30AM as per resolution of the meeting dated 23.7.2025
chaired by the Sub-Divisional Officer , Howrah Sadar in connection with the directives of the Hon'ble

NGT, East

ern Zone Bench , Kolkata on Original Application No. 210/2024/€Z in the matter Mrs, Nandini

Chakraborty verses the State of West Bengal.

The Joint inspection was started on 28-7-2025 at 11:30 hours from Saraswati Complex, Andul-Domjur

Road Domjur with the presence of following officials.

1.

&> w

The 500 -Howrah Drainage Sub-Division Irrigation & Waterways Directorate , Nazirgunj.
The joint Block Development Officer , Domjur Development Block.

The Sectional Officer -1l Section-lil , Howrh Drainage Sub-Division , Nazirgunj.

The Nirman Sahayak Makardah-| Gram Panchayat.

The Pradhan Makardaha-| , Gram Panchayat , Domjur Block.

This inspection was conducted as per directives mentioned in Memo no. 2023/25/55 ( C ) dated

23-7-20250f the Sub-Divisional Officer, Howrah Sadar.

Observation During Joint Inspection

i)

frogn. No

L

¢/ rsnamal ¥, WD T
[ i kg rAR i
r N 7124 findlin

Erairy Dale T

At Saraswati Complex, Andul-Domjur Road,Howrah

Saraswati complex is located on the left bank of river Saraswati in mouza Ankurhati,
Puarbbanacpara and Bhandardah under Domjur block . Over 100 (Hundred) industries
are situated in this complex are functional within the Saraswati complex. It was observed

that multiple internal drainage networks have been developed by these industries.

During the visit, pigmented liquid effluent was found being discharged in to the drain

network from the complex. However, no gaseous odour was detected at the time of the

inspection. (Photographs enclosed for references.)

The regulation of such discharges falls outside the purview of the Irrigation & Waterways

Department

The Nirman Sahayak and Prodhan, Makardah-1 G.P. have initiated verification of the

“Consent to Operate” from the West Bengal Pollution Control Board (WBPCB) along with

<Y/ 1015 13 AUG 2025
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i) pollution Prevention and Control within the Saraswati Complex & Adjoining areas near
the Residence of Smt. Nandini Chakraborty.
It is proposed that the West Bengal pollution Control Board { WBPCB) be requested to
conduct an independent field verification to assess:
The quality and quantity of liquid effluent, air emissions and other environmental

parameters as per applicable act.

iiil) Drainage Network - Saraswati Industrial Complex and Adjacent Areas ( Including
outside of Smt. Nandini Chakraborty’s House. )
The local drain that conveys drainage water to a nearby "Nayanijuli Knal( locally known as
Bagdiburi Khal"), maintained by local panchayet. This Bagdiburi khal then flows into
Branch Channel -V of the Howrah Drainage Canal ( Maintained by Irrigation) ,which then

flows into the Howrah Drainage Channel .

It was also noted that the clearing of the panchayet drainage channel and other drainage
network within the Saraswati complex has been initiated by Makardha -1 , Gram

Panchayet from 24-7-2025, as reported by the Nirman Sahayak [ Photographs enclosed |

The Sub-Divisional Officer, Howrah Drainage Sub-Division reported that Annual
Maintenance Contract [AMC] for the Saraswati river and branch channel no V is in
progress to keep the Saraswati rived and Branch channel V free from floating material,

water hyacinth etc till March 2025.

There were no further issues to verify at field and the visit ended with the thanks to all members

attended the inspection.

_-,Ue_wr.”-S“ TR @I VAN Sd/- Sd/-
Sub-Divisional Officer Joint Block Development Officer Nirman Sahayak
Howrah Drainage Sub-Division Domjur Development Block Makardah-1 G.P

Irrigation & Waterways Directorate
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